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quoting series of cases from all parts of the 
country where you set up public enterprises and 
you let them go to ruins because of 
mismanagement and other factors, and then at 
a certain point you say that this company is not 
viable, it is sick, and, therefore, let us go around 
for possible buyers. Meanwhile, what happens 
to the employees? What happens to their 
families? There is a contractual arrangement in 
your society that when you engage somebody, 
you have to pay his wages at the end of the 
month. This is something which this 
Government and the previous Governments 
have regularly been in breach of. Now, here is 
an instance of the Central Inland Water 
Transport Corporation, a respectable 
Government undertaking, which has been in 
operation in the country for almost four decades. 
It has seen good days but it has now fallen on 
evil days because nobody in the Government 
seems to have made up his mind about what to 
do with our rich Inland Water Transport 
Corporation. Schemes are drafted and schemes 
are dropped. A new Minister, a new 
Government, comes in. Fresh schemes are 
drafted and fresh schemes are dropped. At least 
you make up your mind whenever you want to 
make up your mind. And after the day-before-
yesterday's Budget, perhaps the Government -
will adopt a moral stance that public 
undertakings are not a sin that we are not going 
to touch them. 

But the law of the land does not does not 
say so and, therefore, you are duty-bound. 
Legally you are under compulsion to pay them 
their salaries which you have not paid till the 
end of May. And I want somebody, on behalf of 
the Government, the Leader of the House or 
somebody, to give an undertaking that within 
the next three days, these wages that have been 
held up will be paid. If they are not in a position 
to honour that commitment, then I would be 
happy if the Ministers themsleves withhold 
acceptin their salaries from Parliament. I am 
sorry but I have to make this point. 

Need to Curb Activities of Extremist Groups 

in North-Eastern States 

SHRI KHAGEN DAS (Tripura): Sir, I think 
you for giving me an opportunity to raise an 
important issue before this august House, 
namely, with regard to the efforts of the 

extremist groups in the North-East to 
destabilise their region. The different extremist 
groups in the North-East, in general, have 
stepped up their activities with a view to 
destablilies with a view to destabilise the 
region. There is an understanding amongst 
these extremist groups and there are confirmed 
reports that they have been receiving assistance 
from foreign aggencies like the ISI. The 
Government of India also has got reports 
confirming this. The Central Government is 
also well aware of the nefarious designs of these 
extremist groups and the foreign aggencies 
behind them. 

The extremist groups in Tripura have an 
understanding with those operating in other 
parts of the North-East, and their activities 
sometimes have resulted in an ethnic war like 
situation. There are two main extremist groups 
operating in Tripura, namely, the ATTF' and 
the NLFT, who possess sohpisticated arms like 
AK-47 and AK-56. Differenct extremist groups, 
like the NSCN, ULFA and PLA, of the other 
North-Eastern States are directly helping the 
extremist groups of Tripura. The main 
extremist groups have got bases and hideouts 
on the other side of the border. They get 
training, sophisticated arms and money from 
foreign agencies. What is their slogan? Their 
slogan is that those who have come to Tripura 
after 1956 are foreigners and that they have to 
go back. 

Secondly, they are raising slogans like 
'Independent Tripura' and 'North-East Christian 
State'. So the urgent need of the hour is to 
effectively control the activities of the extremist 
groups for the sake of the unity and integrity of 
the country as well as for maintaining 
communal harmoney between tribals and non-
tribals. The Government of Tripura had 
convened an all-India meeting recently to 
discuss their problems. From the meeting, the 
Chief Minister of Tripura in tune with the hon. 
Prime Minister appealed to the extremist 
groups to come to the negotiating table without 
any pre-condition. The said meeting also urged 
upon the State Government to deal with the 
extremists firmly. The Government of Tripura 
has been repeatedly requesting the Central 
Government for deployment of adequate 
Central forces so that the problems of 
insurgency could be tackled effectively. While 
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there is no improvement in the situation, some 
forces are unilaterally withdrawn after the 
Assembly elections. While the CRPF which had 
been withdrawn were sent back, one battalion 
of Assam Rifles that was withdrawn has not 
yet been sent back to the State. In addition to 
that one battalion of Assam Rifles, the State 
Government has been repeatedly making 
requests for deployment of five additional forces 
of Assam Rifles and Army. It may be mentioned 
here that some more fresh areas have been 
brought under the "Disturbed Areas Act" very 
recently. It has been felt during the State level 
meeting of the Coordination Committee in 
relation to the security forces in which officers 
of armed forces and the Central police 
organisations have participated and that the 
present force level is mostly inadecuate to 
effectively man the entire areas which are under 
the Disturbed Areas Act. In addition to 
deployment of these forces, a helicopter of MI-
8 size should be made available to the State for 
use by the forces to counter insurgency 
operations, free of charge and this will be a 
force multiplier in Tripura conditions for 
counter insurggency operations. So I urge upon 
the Central Government, through you, Mr. 
Chairman, for return of one A.R. battalion taken 
out of the State and deployment of additonal 
five battalions of Army and Rifles and also to 
jnake provision for a helicopter at the earliest 
for effective counter insurgency operations. I 
also request the Defence Minister, through you, 
Mr. Chairman, Sir, to post a senior military 
^officer to the State for command over the troops 
deployed in Tripura. 

Thank you. 
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SHRI MD. SALIM (West Bengal): Sir, 
yesterday you had kindly permitted the Railway 
Minister to make a statement on the blast that 
had taken place on the bridge... 
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PROF. VIJAY KUMAR MALHOTRA: I 
am not yielding. 

SHRI MD. SALIM: Yesterday while 
seeking 
clarifications, I and other Members had 
demanded that it was not the question of the 
Railway Minister, the Home Minister should 
come and apprise the House, apprise the 
nation, 
because it is part of a major plan and 
conspiracy... (Interruptions)... 

U3. !�� �� ��� �_ह31: 
(���� �ह-�, 
��	�  "(� 8:� 	हG ���� ह�, 9�	� ��� �! �ह 
�� 
� C��# �� �-�� =...(R��U�	) 

I have not finished. 

�� �3हL�� 	��� : �� 1
��C �ह �ह� ह��  �� 
�� ह�	� �O���O �� ,�, ���� �� � �� �̂  
,�...(R��U�	) 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ : : : : ŔΌ œΟ Ñ΅ Ã ŗΌ  ĶΌ ̄  ÑŸ΅  śŻŵˆ ¢ ›Έ
  ś₣  śℓźſ  ŗǼ  Ń  źǽ øŚ₣ А  ŁΉ ĶŶΎ ڈ  śΉ.... 

U3. !�� �� ��� �_ह31: �ह ��� "(� 9� 
�� ���C = (R��U�	) 

I am not yeilding.(Interrupations) I am 
not yeilding.  

�� �3हL�� 	��� : �� 1
��C �� �ह� ह��  
...(R��U�	) 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ:::: Ã ŗΌ  ĶΌ ̄  ÑŸ΅  śŻ· ³ ¢ ›Έ 
"...Ĺŵǿ ¢ ŀΈ..." 

Sir, this should not go on record. 

�ह "(� ���  �� �� ����+��	 ��  ���U �! 
�< � �ह��  ह�  � �ह�� �� �< � ��		�� 
-+� 
����+��	 �� ��P-��� ����  ह�  = �ह ���C� �� 
�ह ��
�� ��� �ह �ह�  ह�  ? ....(R��U�	) 

† È ¬ Ä ̄  Ä  ╒ Â ĶŢũ΅ Ķ ķǼ ŔΌ Ñ΅  ś₣  ι ̄  ÑŸ΅ Śⁿ ¢ Ç Ä
 А Â ĶŢũ΅ Ķ Ñźˆ ŀˆ ÑźŷΉ ĶΈ ŘŦ΅  Ń Ã Ķϊ  ŗΨ ›Ό śŢΛ΅ ŘŦ΅ ›Έ
  ι ̄  ÑŸ΅ ¥ Ķſ Śũδ΅ Ç Ä Ñ΅ ›Ώ ĶŢſ Ç Ä ø›Ό  śƒ  Ń΅ Ê ̄  ¢ ŀ Ń˙

›Ό.... 

†[ ]Transliteration in Arabic Script 

You should name them. 

 �����!? ��  ��
 ���� �� ��� �� �ह�  
ह�...(R��U�	) �� �5	 
� ���
  ह�...(R��U�	) 
�� ����+��	 ह����  �ह�� ...(R��U�	) �< � 
�ह�� ह� � ��� �ह�� ह�....(R��U�	) 

† ›Ό ι ̄   Ń΅ ¥ Ķſ А  ←ŶΈ Ň΅  ╒ ĺŷŶź· ̄  Ķ 
"...Ĺŵǿ ¢ ŀΈ ..." ›Ό ³  ←ŶΈ  śˆ  Â ŗ΅ Ç Ä ... Â ĶŢũ΅ Ķ ķǼ

 Ã Ķϊ  Í ̄  ĶŶΌ"...Ĺŵǿ ¢ ŀΈ ..."Ŧ΅  ι  ĶŢŸ΅  Ķź΅  ŗΨ  ι  ĶŢŸ΅ Ř
"...Ĺŵǿ ¢ ŀΈ..." 

MR. CHAIRMAN: Let him speak first. 

t� �हN�- 
��� : �ह-�, �ह 
-	 ह� /� 
1
 
-	 �� C� ��d-� ह�=....(R��U�	) 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ : : : : А Â ŀˆ ³ ¢  ̄  Ä ¢  ι Â ŀˆ ÑΎ  Í ¬ ŗŸΈ
  ι  ¢ ¬ ĶΎ │ őΎ ¢"...Ĺŵǿ ¢ ŀΈ..." 

He cannot brand some Members like this. 
(Interruptions) 

MR. CHAIRMAN: Let him speak first* 
Then you should clarify. 

U3. !�� �� ��� �_ह31 : 
(���� �ह-�, 
1@ह!  ���1��, �� ��� �6� ...(R��U�	) 

�� �3हL�� 	��� : 9�� ��N��-��� ��  
�, 
��	� ���हC = 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ:::: ¢ ¬ ÑΈ ®  ŗ΅ ¤ ¡   Ķŷ· ŗΦ ⅜ Ķˆ  ╒ Ê ̄
ø śŻΕ Ķǽ 

U3. !�� �� ��� �_ह31: ह��, �� �� �ह� ह� � , 
��	� � - =...(R��U�	) 

SHRI MD. SALIM: You name the Members. 
(Interruptions) 

PROF. VIJAY KUMAR MALHOTRA: Yes, 
I will name the Members. 

 

�� �3हLL� 	��� : �ह ह�#
 ह� = 
...(R��U�	) �ह �ह��  ह�  �� ����+��	 �� 
���-��� ����  ह�  =...(R��U�	) 
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 (g�R��) 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ::::  ι ³Ô ĶΊ ÑΎ "...Ĺŵǿ ¢ ŀΈ ..." ÑΎ
›Ό  śƒ  Ń΅ Ê ̄  ¢ ŀ Ń˙ А Â ĶŢũ΅ Ķ Ñ΅ ›Ό  śŢΛ΅... 

MR. CHAIRMAN: bet him speak. Let him 
say. (Interruptions) 

 U3. !�� �� ��� �_ह31: 
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�� .....(R��U�	) 

MR. CHAIRMAN: Let him finish, then you 
speak. (Interruptions) Hon. Member, let him 
speak first and clarify himself. 
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9I.C
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�ह �ह� ह� �� 9I.C
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	� (� �ह 
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�ह+
� �� �ह� ह�...(R��U�	) 

MR. CHAIRMAN: Let him complete. 
(Interruptions) Let him complete. 

U3. !�� �� ��� �_ह31�: �ह@-<+��	 �!  
����+��	 9�����-� ������U�> �! �ह+
� �� �ह� 
ह� =...(R��U�	) 
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ह<9 ह� = ��� �ह &+,�� ��(�� 	हG ह� ? ��� 
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SHRI NILOTPAL BASU: Sir,... 

MR. CHAIRMAN: One minute, Mr. 
Narendra Mohan. (Interruptions) I have already 
called his name, (interruptions) 

SHRI NILOTPAL BASU (West Bengal): 
Please allow us also, Sir. (Interruptions) 

SHRI JIBON ROY (West Bengal): You have 
diluted the issue. (Interruptions) Each and every 
issue is being used to create a hysteria. 
(Interruptions) 

SHRI TRILOKI NATH CHATURVEDI 
(Uttar Pradesh): I don't understand (Why you 
should be agitated. 

SHRI JIBON ROY (West Bengal): Because 
you have diluted the issue, (interruptions) 

MR. CHAIRMAN: I have three names here. 
But let him finish first. 

�� �3हL�� 	��� : �ह ह�#
 ��  "�-� 8J�  
ह�� �ह 	हG �ह 
��� ह� ह�#
 ��  �< � 

-+� S
� ह� �� ह� ����+��	 � �����	� -���  
ह�, �ह ����+��	 ��P-��� ����  ह� = �ह �ह 
�� 
� �ह 
��� ह� ? ...(g�R��)... 

 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ:::: ›ω ÑΎ  Ń΅  ŗΌ  Í ńŹ΅  ̄  ŀΉ ¢  ╒ ³Ô ĶΊ Ç Ä 
 śŢųˆ ÑŸ΅  ŗ΅ Â ĶŢũ΅ Ķ ŔΌ Ñ΅ ›Ό  śũ∆ ¢ Ñźˆ ŀˆ ŘŦ΅  ╒ ³Ô ĶΊ Ñ΅ 

Â ĶŢũ΅ Ķ Ç Ä ø›Ό  śŢ∆ ¬ І Ä ĶŢźǽ

†[ ] Transliteration in Arabic Script. 
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  śŢųˆ ÑŸ΅  śũΚ΅ Ç Ä ÑΎ ø›Ό  śƒ  Ń΅ Ê ̄  ¢ ŀ Ń˙ Ê ̄  ¢ ŀ Ń˙ А
 ›Ό"...Ĺŵǿ ¢ ŀΈ..." 

SHRI ASHOK MITRA (West Bengal): sir, I 
think you should check the records and review this. 
(Interruptions) 

MR. CHAIRMAN: He said that he has not 
named anybody and he also said that he did not say 
that some people are favouring Pakistan. 

...(Interruptions)... 

Let me say. (Interruptions) Let me say. 

�� �3हL�� 	��� : �ह 	�� ���� �ह!, 
O�����? �ह!  � ह���� �I �z���.	 	हG ह�, 
"�� 1	O�����? ��P�!
 -���  ह�  � ह�! ��(�� 
9�&:$ ह� ...(R��U�	)... ह 
��� ह� �ह 
����+��	 
� ��
� ����  ह�, ����	 1	O�����? 
��P�!. 	हG ह 
���=...(R��U�	)... 

SHRI ASHOK MITRA: Sir, would you 
allow us to say. There are several Members here 
who want to speak. (Interruptions) 

SHRI NILOTPAL BASU: The Defence 
Minister of the country is conniving with LTTE. 
(Interruptions) This is on record. (Interruptions) 

Let anybody challenge this information. 
(Interruptions) He is sympathising with LTTE. 
(Interruptions) 

�� �3हL�� 	��� : ह� 
� �o�� ह� ��� ? 
...(R��U�	)... 9�.C
.C
. ��  ह	� 
� 
-�.)��� 	हG ��C���  =...(R��U�	)... 

†Ŕźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê ŃˇŔźŵˆ  ŀŶŧΈ Ê Ńˇ::::  Ķź΅ ›Ό  ̄  ¢ ŀ˝ ķˆ ŔΌ "...Ĺŵǿ ¢ ŀΈ ..."
  ╓ ›Ώ ĶǼ  ŗΌ ›ω ŚŶΎ Ń ňά ¬  śˆ   śΉ  ŗΌ  ╒ øŇά ¢øŇά ¢ø ̄  ¡

"...Ĺŵǿ ¢ ŀΈ..." 

�� !1�3�� ��� O$�h��: 	������ �� ��ह�� 
�-8�	� 
� ह� O�	����� 	हG ह� =...(R��U�	)... 

MR. CHAIRMAN: Nothing will go on 
record. (Interruptions) Nothing will go on 
record. 

SHRI TRILOKI NATH CHATURVEDI: * 
SHRI MD. SALIM: * 

SHRI ASHOK MITRA: * 

MR. CHAIRMAN: Please sit down. 
(Interruptions) Please sit down. (Interruptions) 

Mr. Ashok Mitra, I will call you. First 
everybody should sit down. (Interruptions) I 
will call you, Mr. Mitra. Let him finish first, 
then I will call you. 

SHRI NARENDRA MOHAN (Uttar 
Pradesh): Mr. Chairman, Sir, I am grateful to you 
that an opportunity has been given to me on a 
very important question which I think the whole 
House wants to discuss. I think if proper 
opportunity comes, perhaps the Home Minister 
would also like to join but this is not the proper 
opportunity. 

SHRI NILOTPAL BASU: You dont decide 
that. That is for the Home Minister to decide. 

MR. CHAIRMAN: Mr. Basu, let him speak. 
Why don't you allow him to speak? Everybody 
doesn't have the right to speak any time. 

SHRI NARENDRA MOHAN: The North 
Eastern States in general, and Assam in 
particular, are today again in an insurgency wave. 
This is not for the first time that we have been 
insurgency there. It is there since 19S3 when it 
was started in Nagaland. In 1966 it was in 
Mizoram. Then immediately after 1966, 
insurgency was started in Assam by ULFA 
activists. Now, it has taken a very new 
dimension. Every year we have been discussing 
this issue. I believe that during the last Session 
when Shri Indrajit Gupta was the Home 
Minister, we discussed this whole thing in this 
House for two to three hours. At that point of 
time, the then Home Minister categorically 
stated that there was foreign hand in this 
insurgency. 

When he was referring to the foreign hands, he 
was definitely having in mind ISI. The ISI has 
got hands in the insurgency which is 
prevailing in Nagaland, Assam, Tripura, 
Bodoland, Manipur and other places of the 
North-Eastern States. This point has been 
discussed when Shri I.K. Gujral was the Prime 
Minister. Earlier to him, Shri H.D. Deve Gowda 
went to the North-Eastern States and offered them 
a big package. But the situation has not 
improved. The situation is not improving 
because there are direct interventions of ISI. 

*Not recorded 

†[]Transliteration in Arabic Script 
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Sir, as per my information, at present, there are 
about 70 highly motivated insurgent 
organisations in the North-Eastern States. They are 
operating there. They are getting money; they are 
getting arms; they are getting support from 
outside as well as inside. There are training 
camps in Bhutan; there are training camps in 
Myanmar. We know even there are training camps 
in Thailand. We have been told in this House that 
there are insurgency camps 
 in Thailand. How is that happening? Our 
Government has taken a lot of initiatives. Even our 
Prime Minister went there and unveiled a new plan 
for development. We have revamped and enlarged 
the Council by inducting Sikkim as a full-fledged 
member of it. But, even that has not paid. We 
have said now that the Council for the North-
Eastern States will have the Chief Ministers as its 
members and the Deputy Chairman of the 
Planning Commission will be its Chairman. There 
was a demand that perhaps the Home Minister 
should be the Chairman of that Council. But all that 
is not working. Why I am saying that it is not 
working is we have seen explosions which have 
taken place recently. It is not for the first time that 
these explosions have taken place. We know, 
Sir, that in, December, 1977 the Brahmaputra 
Mail was exploded. After that, again there 
were explosions in which roads and bridges 
were, exploded. This is happening. Earlier to it, 
we know that in November the oil pipeline was 
exploded. In spite of our best efforts, we have 
not been able to stop it How is it happening " 
and why is it happening? It must now be 
analysed very coolly. We know that there are ISI 
bands in it. Not only ISI hands, there is also a 
hand of all those drug traffickers, those 
international mafias who deal in drugs. Mr. 
Chairman, Sir, through you, I would like to tell the 
Government that this is a very important point 
and it should not be overlooked. The narcotics is 
a major industry there. There is the golden triangle 
which deals in narcotics. I would say that more 
than 2,000 tonnes of narcotics is coming to India 
and being distributed to other parts of the world 
from there. It is that money which is also 
financing these insurgents. Sir, it is on record—1 
can give you the details—that about two years 
back it was stated in Lok Sabha that this insurgency 
is also having support from some missionaries, not 
the whole. Nothing has 

yet been done to counter them. Whatever 
initiatives had been taken by the past 
Governments have not given results. We are 
yet to see the results of the new initiatives 
which our Government has taken. But the 
situation is urgent; the situation is very grim 
and grave. Keeping that in view, I hope that the 
hon. Home Minister will soon call a meeting 
of the Council of the North-Eastern States 
to discuss this matter. I suggest that 
something more has to be done. There is a 
genuine apprehension that the administration 
there is in league with the insurgents. We 
know that in Nagland, in several places there is 
absolutely no administration as such. 
Administration is genuinely in the hands of 
insurgents. Even in Assam it is ULFA groups 
which are practically running the administration 
in several far off places. Guwahati is not Assam. 
Beyond Guwahati, you go to Nalbari and 
other areas. Who is functioning there? 
Without the support of ULFA extremists, it is 
very difficult to live in those areas. They are 
extorting money. One has to give protection 
money to run an industry there. Even Tatas 
were compelled to pay protection money and 
only then they could run industry in Assam. 
The situation is so grave that now there is 
migration from North-Eastern States, 
migration of north Indians, Bengalis Biharis 
and Rajasthanis. Two to three thousand people 
have migrated. 

Since the situation there is so grave, I 
request that proper action must be taken and the 
House should be taken into confidence. 

MR. CHAIRMAN: You wanted yesterday that 
the Home Minister should come here. This is the 
situation arising out of continuous extremist 
action in the North-Eastern region. We can have 
either a half-an-hour discussion or short-duration 
discussion. Otherwise, we will be speaking and 
he would not respond. What do you say? The first 
thing we have to do is, while speaking in this 
House all hon. Members should not try to 
impute motives, directly or indirectly, to anybody 
in this House. That would be unparliamentary. 
Everybody sitting here has taken an oath under 
the Constitution. Nobody can do anything against 
the spirit of the Constitution. So, I would 
suggest that we can have a half-an-hour 
discussion where the Home Minister can come. 
We can ask him to fix up a date before the 
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Sir, as per my information, at present, there are 
about 70 highly motivated insurgent 
organisations in the North-Eastern States. They are 
operating there. They are getting money; they are 
getting arms; they are getting support from outside 
as well as inside. There are training camps in 
Bhutan; there are training camps in myanmar. We 
know even there are training camps in Thailand. 
We have been told in this House that there are 
insurgency camps in Thailand. How is that 
happening? Our Government has taken a lot of 
initiatives. Even our Prime Minister went there and 
unveiled a ne*w plan for development. We have 
revamped and enlarged the- Council by inducting 
Sikkim as a full-fledged member of it But, even 
that has not paid. We have said now that the Council 
for the North-Eastern States will have the Chief 
Ministers as its members and the Deputy 
Chairman of the Planning Commission will be its 
Chairman. There was a demand that perhaps the 
Home Minister should be the Chairman of that 
Council. But all that is not working. Why I am 
saying that it is not working is we have seen 
explosions which have taken place recently. It is 
not for the first time that these explosions have 
taken place. We know, Sir, that in December, 
1977 the Brahmaputra Mail was exploded. After 
that, again there were explosions in which 
roads and bridges were exploded. This is 
happening. Earlier to it, we know that in 
November the oil pipeline was exploded. In spite 
of our best efforts, we have not been able to stop 
it. How is it happening and why is it 
happening? It must now be analysed very coolly. 
We know that there are ISI hands in it. Not only 
ISI hands, there is also a hand of all those drug 
traffickers, those international mafias who deal 
in drugs. Mr. Chairman, Sir, through you, I would 
like to .tell; the Government that this is a Very 
important point and it should not be overlooked. 
The narcotics is a major industry there. There is the 
golden triangle which deals in narcotics. I would say 
that more than 2,000 tonnes of narcotics is corhjng 
to India and being distributed to other parts of the 
world from there. It is that-money which is also 
financing these insurgents. Sir, it is on record—I 
can give you the details—that about two years 
back it was stated in Lok Sabha that this insurgency 
is also having support from done to counter them. 
Whatever initiatives had 

been taken by the past Governments have not 
given resuts. We are yet to see the results of 
the new initiatives which our Government has 
taken. But the situation is urgent; the situation is 
very grim and grave. Keeping that in view, I hope 
that the hon. Home Minister will soon call a 
meeting of the Council of the North- Eastern 
States to discuss this matter. I suggest that 
something more has to be done. There is a 
genuine apprehension that the administration . 
there is in league with the insurgents. 

We know that in Nagaland, in several places 
there is absolutely no administration as such. 
Administration is genuinely in the hands of 
insurgents. Even in Assam it is ULFA groups 
which are practically running the administration in 
several far off places. Guwahati is not Assam. 
Beyond Guwahati, you to to Nalbari and other 
areas. Who is functioning there? Without the 
support of ULFA extremists, it is very difficult to 
live in those areas. They are extorting money. One 
has to give protection money to run an industry 
there. Even Tatas were compelled to pay 
protection money and only then they could run 
industry in Assam. The situation is so grave that 
now there is migration from North-Eastern States, 
migration of north Indians, Bengalis, Biharis and 
Rajasthanis. Two to three thousand people have 
migrated. 

Since the Situation there is so grave, I   
request that proper action must be taken and  
the House should be taken into confidence. 

MR. CHAIRMAN: You wanted yesterday that 
the Home Minister should come here. This is the 
situation arising out of continuous extremist 
action jn.^e North-fiStem region. We gan have 
either a half-an-hour discussion or short-
duration-discussion. Otherwise, we will be 
speaking and he would not respond. What do 
you say? The first thing we have to do is, while 
speaking in this House all hon. .JUerabers 
should not try to impute motives, directly or 
indirectly, to anybody in this House. That would 
be unparliamentary. Everybody sitting here has 
taken an oath under the Constitution. Nobody 
can do anything against the spirit of the 
Constitution. So, I would suggest that we can 
have a half-an-hour discussion where the Home 
Minister can come. We can ask him to fix up a 
date before the 
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adjournment of the House. All these things 
you can do by giving a notice for the motion 
and then we can take it up. The Minister will 
be there and the questions can be put. While 
discussing this thing, we should not tamper with 
the problem. We want to solve the problem. 
We want to create a feeling in the North-East 
that we are with them and that we understand the 
difficulties they are facing. Even if you want to 
have two hours for the discussion, I do not 
mind. Let it be done. It should be done so that 
they feci that we are with them, and we are 
understanding them. Whatever may it be, you 
give notice and we will fix it up in the BAC. I 
think, tomorrow we are meeting, we can fix up 
the discussion and then you can give your 
names. 

SHRI M.D. SALIM: We go by your 
direction, Sir, In any case, it should be a 
discussion showing sympathy. It is a critical 
question there. We should not make efforts to 
score political points over one another. I 
demanded that instead or a half-an-hour 
discussion or a short-duration discussion, the 
Government of the day should think this as its 
duty and apprise the House. 

*��� ह<9 �ह�� ��, 1
 ����  �!  C� +?�?�!? 
9	� ���हC ,� /� ह����  �ह�� ��4� 
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†  ĶΉ ¡ ĺŷŶţźţˆ ¢ őΎ ¢ ›Έ  Í ̄  Ķſ ³ ¢ ø Ń Ã ĶΌ Ä  ¢ ŗΌ  Ķź΅
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 ̄  ĶΟ Ńˆ  Ń΅ Řǽ ŗΧ À ¢ ŗˆ  ̄  Ä ¢  ι  ĶŢųˆ  ŗΌ Śⁿ ŕŪųˆ ڈ  ڈ ŁΏ ĶΡ 
  ι ̄   ĶǼ  śΉ  Ń΅  Ķź΅ Ñ΅ ›Ό  śŢųˆ  ŗΌ Śⁿ ĹŶŸˆ ⅜ Ķˆ  ╒

  śŴŷΎ Ń΅  Ķź΅ ø›Ό  
 

†[ ] Transliteration in Arabic Script. 

 

 

ø Ķƒ ŗΌ  ĶŹǽ ¢  ŗΨ  śŢ∆ ¬ ĺŷŶţźţˆ ¢  ŃΆ ¢ ø ĶΡ  ŗΌ  Ķź΅ 

MR. CHAIRMAN: Anyway, we shall discuss 
in tomorrow's BAC meeting and we shall see whether 
we can have a snort-duration discussion or whatever 
possible. We will discuss and decide about it 

Next person, Mr. Surjewala. 

Resentment anwng Farmers due to Import of 

Wheaffrem AU&ralia 
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